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Title: Introduction of the HIV/AIDS Bill, 2012.
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MR. CHAIRMAN : The question is:

"That leave be granted to introduce a Bill to provide for prevention, control and management of HIV epidemic
in India; protection and promotion of human rights of persons living or affected by HIV/AIDS; for
establishment of Authorities at the National, State, Union territory and district level to promote such rights and
to promote prevention, awareness, care, support, treatment programmes to control the spread of HIV/AIDS
and for matters connected therewith or incidental thereto."

The motion was adopted.
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